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PART VII
Advertisements and Notices, etc.

THE ORISSA GAZETTE
NOTICE

The annual subscription to the Government Gazette is at the following 
rates payable in advance:—

W A NTED
A Sub-Inspector of Schools in the district of Sambalpur 

i’v the lower division of the Subordinate Educational Service 
in the time scale pay of Rs. Go—4/2—105.

Qualification required—■Must be a trained graduate.
None need apply who is neither a native of nor domiciled 

in' the Province of Orissa or in the Orissa States.
Age. must not exceed 26

Annual subscription 
without postageNo. of Parts A-iaual subscription with 

postigo
Its. a. p. 

b U 0 
6 4 0 

21 0 0 
2 0 0
3 0 0 
.300 
11 0 0
6 0 0
4 0 0
4 0 u
4 0 0 
8 0 0

Its. a. p.
7 0 0) or Re. 14 
7 i 0/

. 23 0 0 
2 8 0 
3 8 0
3 8 0 

11 8 0
7 8 0
4 8 0
4 8 0\ or J1b. 9
4 SO; for both

10 0 0
35 0 0 
25 0 0

Part I 
Part jI .. 
r art III ..
Part IV ..
Pait V ..
Part VI ..
Part VII 
Part VIII 
Part IX ..
Part X ..
Part XI ..

\ Supplement including 
v- p' Supplement (A). 

Kntirc Gazct c 
1 ans 1, 111, IV and 

VII.
I'-pendix

} or Its 12 
lor both years.

Applications stating educational qualification, age, home 
district, previous experience and proficiency in extra
curricular activities should reach the 
before the ‘22nd August 1945.

Canvassing in any form will be considered 
ficaiion.
Sambalpur 
Tlis 25th Jvltj 1915

for both

} or Rs. 6 
for both f or Re. 7 

for ooih undersigned on cr

as a disquali-

A. K. BANERJEA 
District Inspector of Schools 

[3—3—17-8-1945}

} or Rs. 8 
ior both

30 0 0 
22 u 0

2 0 0

(t) Single copy of tlxo entire Gazette can be supplied at Re. 1 
without postage and at Rs. 1-2-0 with postage.

WANTED
Applications are invited for the following posts in the 

(u) A copy of Supplement including Supplement (A) can to office of the Elections Officer, Orissa —
supplied at Ho. 0-8-0 without postage and Re. 0-0-0 with postage (o) 0ne Upper Division Assistant Grade I

(fii) A copy of tho Gazette tixtraoraiTiurij can be supplied at the __^
.rate of oi.e anna for evory 16 pages ora fraction thereof. Postage 
according to weight.

on Rs. 90—

(6) One Upper Division Assistant Grade II 
—2—bo. on Rs. 65;(iv) A copy of tho Appendix (Catalogue of books and periodicals) 

can be supplied at the rato of Re. 0-5:3. Postage according to weight. 
Rates ov Advertisements in Part VII (c) Two Lower Division Assistants 

E.B.—2—65.
(d) One Stono-typist on Rs. 40—2—60 plus special 

pay at Rs. 40 per month.
(e) One Typist on Rs. 40—2—60
(/) Two orderly peons and two office peons on Rs. 12! 

—1/4—14—1/6—15.

on Rs. 35—2—55—
Ra. a. p. 
20 0 0 

- io :o a'
‘Full page per ihsuo 
Half page per issue

Casual advertisements, 8 annas per line per insertion for double 
oolumn, and 4 annas per line per insertion for single column.

Applications for the Gazette should be addressed to ** The 
Publisher of The Orissa Gazetfe, C utiack ”, and must be accompanied 
by a remittance—unless tho applicant desires that the Gazotte should 
be sent by value-payable post in which case in addition to tho ordi
nary postage the usual charge for postal commission will be made.

Applications for tho supply of the Gazette on “ The Public Service 
should be addressed to tho Secretary to the Government of Orissa,
Home and Financo Departments, Cuttack.

Complaints regarding non-receipt of any number of the Gazette 
should be forwarded within a week after the date on which it is duo. 

f1 All subscriptions are payable in advance and may be paid annually*
I,'half-yearly or quartorly on or before the 1st January, 1st April,
Wist July or 1st October.

Subscribers-will please, note that their Gazette .will be stopped at the (d) Matriculates with a minimum speed of 190 words- 
t°hTiyt £ foXtuinuedtata 8lat69 per minute in shurth™d and 40 words in typewriting ;

(e) Matriculates with a minimum speed of 40 words- 
per minute ; and

Qualifications—
(a) I-A. or I.Sc, with office experience, v 

Matriculates with outstanding merit and who have 
their examination in tho First Division 
considered ;

Cases of' 
passed 

may also be

(6) I.A. or I.Sc. Suitable .Matriculates may also bo 
taken in. Knowledge in Accounts will be preferred ;

(c) I.A. or I.Sc. Suitable Matriculates may also betaken in.

- All notifications intended for publication in The Orissa Gazelle 
should reach the Publisher’s Office not later than 4 P.M. on the

12 noon on Monday to ensuro appearance in that wook s Gazette.
S. H. KHAN

Publisher, The Orissa Gazette

(/) Must be a literate and of good physique. Should! 
know cycling.

Duration—
From l3t September 1945 till 31st January 1947 or 

the completion of tho work in connection with the revision 
of Electoral Rolls of tho Orissa Legislative Assembly which
ever is earlier.

The staff will be eligible to the usual dearness 
allowance.

Only Oriyas or persons domiciled in Orissa need

NOTICE
The Proceedings of the Orissa Legislative Assembly printed 

ia separate pamphlet form, are available for sale in the 
Book Depot of the Government Press, Cuttack, at the 
following rates . apply.

Price
Rs. a. p. 
11 0 0 
15 0 0 

0 4 0 
0 4 0

All applications should roach tho Elections Officor, 
Orissa, Cuttack by not later than the 18th August 1945- 
The applicants should appear for an interview and tost in. 
the offico of tho Elections Officer at Bankabazar, Cuttack,, 
at 10-30 a.m. on the 20th August 1945 and should bring; 
with them originals of thoir testimonials, etc.

Annua! subscription without postage 
Annual subscription with postage ‘ 
Price of single copy of Proceedings 
Price of single copy of Indices

S. H. KHAN 
Superintendent

Government Press and Publication

Cuttack

The 5th August 1945
B. C. PATNAIK 

For Elections Officer, Orissa 
[2—2—-17-8-1945]
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Temporarily JW llll„ o, *** LA. „

S.rsfcwhT£S.,^“£„5;ftI5'‘tCuttack on Rs. 30-3/2-45-2/2-55 with ifsual dearness the Economic Advis r to Uie of IP/iia>
allowance in the Lower Subordinate Educational Service. Age : Between ‘ - ______7‘,o for thnqp fo*^
Preference will be given to candidates having proficiency in fresh recruits an • no^ts bu ^°ld-
Mathematics, Geography' and Drill. ing for Research Otos po.ts. GMitfcMfo,,

Applications staring educational qualifications age, J“^SstatiSics as 'special subject h’

ssusss: art'a.^ss.’SK’s*lerenee will be given to an Oriva or a person domiciled in of Indian or Foreign , ' r?-U-ing ;ndie Province of Orissa or Orissa States. recognized Statistical Institute (6) At least three- yfar“
M. C. PRADHAX teaching or research experience of statistical method,

Principal, Cuttack Training College applicable to economic problems. Desnalle—Pievi0Uii
\2—2_17-8-1945] experience of collection and collation of economic date

Particulars and application forms from Secret-ary, Federal 
\y N T E D Public Service Commission, Simla. Closing elate f0r

class 111 of the Ministerial Service (Rs. 30— applications with treasury receipt for Rs 7-8-0 (Rs. i„i4n 
** the office ol the Deputy Inspector of for Scheduled Castes) 4th September 1945.

None need appty Simla : 4th August 1945

C UTTACE
The 4th August 1045

A clerk in 
2—50—1—GO) for
Schools. Kliurda, in the district of Puri.
who has not passed at least the Matriculation examination. nnotnnnPreference will be given to Grivas or those domiciled iu FEDERAL PUBLIC SER\ ICE COMMISSION 
Orissa or the Orissa States who have some experience in Applications invited from British subjects or subjects 
* nice work and have passed the typewriting examination of Indian States for nine posts of Assistant Engineers 
ironi a recognised institution. Applications stating age, Workshops, Indian Posts and Telegraphs Department 
home district, qualifications should reach the undersigned Women ineligible. Age : Not more than 28 years, relax- 
before the 20th August 1945. able in case of candidates with special qualifications or
Cuttack S C. GHOSAL experience. Pay: Rs. 240—20—480—15—600. Higher
The 2nd August 1945 Inspector of Schools, North Orissa starting pay for candidates with spec ial qualifications an.fi

f2—2—17-8-1944] experience. Candidates with no experience of workshm 
practice will receive-Rs. 100 per month as pay during 

JOINT PUBLIC SERVICE COMMISSION their probationary period. Qualifications : Essential
Applications are invited for 'two posts of officiating Degree in Engineering or Graduate or Associate Member- 

lyp’sts for the office of the Commission at Ranchi in the ship of the Institution, of Engineers or Sections A B cf the 
scale of Pts. 40—2—Co with usual cost of living allowance. Associate Membership' Examination of Institute of 
Candidates must be Matriculates with a speed in type- Engineers (India) or any other educational qualifications 
writing of not less than 40 words a minute. Preference recognised by that Institution as exempting from passim* 
will be given to those who have got office experience and these sections. Desirable—(a) Three years’ practical 

over 30 years of age. No travelling allowance will be trai ling in wed organised ole ctiical cr mechanical e-ciry'tr 
given to any candidate called for interview or asked to ing works, (b) proficiency in workshop practice Parti 
join the appointment. The selected candidate will have culars and application forms f om Secretary Federal 
to join the appointment immediately. Application with Public Service Commission, Simla. Cosine date for 

of testimonials must reach the Secretary on or applications with Treasury Receipt for R* 7.8-0 (Schedul

see

copies
before the 25th August 1945. None need apply who is not ed Caste Candidates Rs. 1-14-0) 4th September 1945. 
v native of or domiciled in any of the three provinces SiMLA : 4th August 1945 
mentioned above. ------------ ------

H. C. SETH WANTED
Secretary A laboratory assistnnt for the Chemistry Laboratory of

Joint Public Service Commission the Ravenshaw College. Cuttack.
[2-2—17-8-1945]

r.O. Hinoo. Ranchi 
The 31st July 19i5

Qualification :—B. Sc. with Chemistry as one of his 
subjects.

\y a N T E D PaT Sc.) Rs- 65—4/2—105 per month.
For the Textile Section of the proposed-Technical School Applications must roach the undersigned on or before 

r,: Barapali in the Barpali Wards Estate the following the 2uth August 1945. ^
.jg;._ Preference will be given to candidates who are natives
.1) One qualified Instructor on Rs. 50 per mensem in of or domiciled in Orissa or Orissa States, 

the scale of Rs. 50—2-^-CO. . S. RAY
(2) One attender on Rs. 20 per mensem "th August 1945 Principal, Ravenshaw College, Cult
(3) One peon on Rs. 10 per mensem
(4) One- chaukidar on Rs. 10 per mensem
(5) Eight .stipendiary students each with a stipend of 

Rs. 10 per mensem.
(“Steiy f0r ,the F°°d Scheme-

Applications statin? ag*. qualifications and previous P« mensem iaXsSoof *nf ,
should reach the undersigned by the 25th allowance.) ^S‘ ^ —^60 (plus dearness

Rs‘ 50 ,fr “"T"'Qualification-s required-- ° P c:carness ellowanc'e-) 

nations. ^avc passed Subordinate Engineering Exami-

WANTED Sub-Overseer and be a neat tracer.
Applications are invited for one Estimator for Public Public Work, TWof110 thoJ.® who have worked m

Health branch of Southern Division on Rs. 71 pc-r month ledgc in Drawing partiaent offices having fair know-
Candidates must be passed Subordinate Encineerine Applications with ■ ,Servioe and preference will be given to those having the undersigned on fF tes,timonials should

experience. c Appljcants V, or before the 20th August 1945-
Applications stating age, qualifications, home district th« undersigned at i0r an mtervicw “ the office ° 

and past experience in applicants’ own handwritings should travelling »iin- 0 A:M’ on the 25th August 1945.
rc.-jch the undersigned or or before the 2lst August 1945 0r /or joining 110vVanceJ3 admissible for the interview 

Only Oriyas or domiciled in Orissa should apply Tlie to i°in the no^tq 8^ccfed candidates will have^
selected candidate shall have to join the appointment Only those who a^Ori^' . _ .
at once and no travelling allowance will be allowed for need appjy, e Uri^a8 or domieilod in the Provide-

interview if required or joining the appointment.
B. C, A. COOK

Dy. Secy, to the Govt of Indii

Rs. 70on

experience 
August 1045.

. V. RAMNATHAN 
Deputy Commissioner

[3-3—17-8-1945]
Sambali-lk: 23rd July 1945

/ .
P/PARIJA

Director of Agriculture and 
Production, Orissa[2—1—24-8-lWW

Cuttack
2 ^ MM August 1945

Food
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ROAD TOLLSSalf of Tnrr n 3. The toll gate will be knocked down to the highest

P Gates on Public Works Department bidder, but the salo will bo subject to confirmation by the 
. ads in Koraput Division, Koraput Executive Engineer, Kora put Division, who may accept

Notice is hereby given that the right of collecting tolls or reicct any bid at his discretion without assigning any
at the toll and attach'd check gates named in the sub- rea?0?- ;
joined list, during the twelve calendar months beednnin" ^ 4. In the case of dispute during the time of sale, the 
lrom 1st October 19-15 and ending with 30th September Selling Officer’s decision shall be final. If for any reason 
1946, uill be sold by public auction at the hour1 on the the highest 1 id is rejected the next higher shall be taken 
dates at the places and before the officers specified in or tbe to11 ga e rcsuW at the discretion of the Executive 
the list. 1 Engineer, Koraput Division.

rs a p 5. The successful bidder shall pay the auction sale
1 ‘ amount of the concerned toll gate in eleven equal monthly

^ 4 0 instalments on or before the 10th of every month beginning
with 10th November 19-15 to the Executive Engineer? 
Koraput Division, or to the concerned Sub-divisional, 
Offic r, Public Works Department, in cash or remit into 
the Government treasuries or sub-treasuries nearest to the 
toll gate to the credit of the Executive Engineer, Kora,put 
Division, as “III—Other Remittances—Public Works 
Remittances ” and the treasury chalan should be given to 

N. B. (a) Animals drawing any vehicles for which toll can bo the concerned Subdivisional Offi ;cr, Public Works Depart- 
demanded arc n0t to be charged with toll. moat, on or before the 10th of every month in tokm of

^ frorn -tho neiohbo.unng villages and having remitted the respective amounts into the treasurycrowing the rpad for grazing or agncaltural purposes th ° due datp * *
will be exempted from payment of such tolls. on meaue aate.

0. I he approved bidder shall, on receipt of confirmation 
of sale by the Executive Engineer, Koraput Division, 
execute an agreement in the prescribed form, copy 
thereof can be’ had in the office of the Executive Engineer, 
Koraput Division, o • the concerned Subdivisional Officers 
and deliver it in the Office of the concerned Subdivisional

, r; rr, ei‘h?in peTorcurrency notes tht amounts ‘specified below for the gate ^ , The stl“P duty 0:1 tbe •*“"»*;* s¥‘ beb°mu 
they intend t, bid before Jy can be allowed to k bi^^Se the

Toe auction sale will begin exactly at 3 P M and any ne; agreement by the stipulated time, the deposit 
person who has not paid the i.epont by that time, , e already ma|, may b3 Lfeitod *al th# toU gate resold or 
3 p.m. will not be allowed to bid. The deposes of 0th?r4e disposed of under the orders of the Executive 
unsuccessful bidders will be returned to them at the En ^eer> Koraput Division and the purchaser shall have 
close of the sale. Receipt in Government Public Works n,Jrigbt of collecting any toll from the date of the 
Department form for the deposit amounts will be made Exec°tive Engineer’s order.

to the successful bidders at the conclusion of the s Re3lle 0f toll ga.s off,ctod under clause 7 will be at 
fialv. In the case of the successful bidders aeposits will th) risk of the defaulting bidder who will forfeit ail gain 
be retainod as security for luedue fulfilment of the lease and the event of a loss he will be required to make good 
conditions and may be adjusted towards the last instal- {..ho deficiency between the total amount payable for the 
nvnt of the kist at the disretion of the Executive Engineer, vvholo period under the terms of the original sale and tho 
Koraput Division and the balance reiunded to the lessee amount payable by the successful bidder at the resal .
at the expiry of lease period after satisfying all tne lease 
conditions.

On every country cart not fitted with 
pnoumatie tyres. •

On every pack animal (whether laden or 
unladen of the following description 
such as horse, mule, ass, buffalo, bull, 
•bullock or cow).

O.i every country cart fitted with 
pneumatic tyies.

0 1 0

0 1 0

(c) Agriculturists carrying th9ir produce home or to the 
estate granaries for payment of their kists or manure to 
their fields and villagers carrying timber or fuel for 
domestic uses are exempted from payment of such 
tolls.

Conditions of Auction Sale

over

la the latter ease, the forfeited deposits will be deducted 
from the loss a-ising from the resale and the remainder, if 
any, will be recovered from the defaulter under Act II of 
1864 as provided for recovery of arrears in land revenue 
due to Government. Should the forfeited deposits be 
greater than the loss by the resale, the whole of such 
deposit raw, as the Execu ive Engineer, Koraput 
Division, cleoin fit, bo credited to Public Works Depart
ment Th) defaulting bidder will similarly be liable if tho 
privilege is disposed of otherwise than by re sals and such 
disposal res fits in loss to Public Works D spirt me it as 
compared with the original sale.

9. As soon as th- agreement is executed and delivered 
with reference to (dause 7, the concerned Subdivisional 
Officer will authorise the purchaser to collect toil at the 
*nte purchased by him for the period noted under 
clause I above subject to the following conditions

Amount to be 
deposited at 
the time of 
auction sale

Name of toll gate

Rs.
(1) Kotpad toll gate on B^rigumma-Bistar

Frontier Road at mile 16-Furloug 3.
(2) Mydalpur toll gate at 11M.-2F. of Pappa-

dahandy-Mydalpur Road with two check 
gates (i) at 6M.-3F. of Pappadahandy- 
Mydalpur Road, and (ul at 10M.-3F. of 
Pappadahandy-Mydalpur Road.

(3) Sunkbi toll gate at 8M.-7F. of Itikivalasa-
(4) S toll gite at 79M.-0F.of the Viziga-

natam-Jeyporo Road with a check gate 
at the junction of Vizagapatam-Jeypore 
and S.mbliguda-Handiput Roads.

(5) Vikri.ropur toll gate at the junction of
Parvatipur-Gunupur Road and Gunupur- 
Guiari Road with two check gates (i) at
Im -3F. of Gunupur-Bissemcutiack Road
and (ii)at Gotlabhadra on Parvatipur- 
Ganupur Road.

(6) Kusa toll gate
Provinces Road, 18M.-4F.-4/0-Ft.

(7) Alamanda toll gate at -10M.-IF. of'Parvat,-

(BlSSg^Kteat^J
Kalyanaingapur-KoTuatlapotf.' Road with

chock gates (i) atKomatlapcta-Kalyansmgapur Hoad and

« S^aS'S :;»A.put-
2. ?hiaoS Sating the sale may, ^ ^ ^ 

refuse to accept tho bid ot a y L fl0n
he is insolvent or for any other valid reas -

500

590

1,090

159
Conditions of Lease

1. The amount for which tho base of the toll gate his 
be-n purchased s.hail be paid in IL (cloven) equal monthly 
instalment i on or before the 15th of every month includ- 
ii^5 (five) days of grace from the due date of 10th 
November 1945. After payment of 10 (ten) equal instal
ment?, the Executive Engineer, Koraput Division, at 
his discretion, adjust the lessee's security deposit towards 
the last instalment of kist and the balance refunded to tho 
lessee at the expiry of the base period provided all tho 
lease conditions are satisfied. If tho' instalment be not 
paid on or before 15th of every month, a penalty of Rs. 2 
(Rup Co twoV per day shall bo paid by tho lessee during 
the first w ek after the 15th (fifteenth) of the month and a 
nC* ally of R«. 3 (Rupeos throe) per day for the succeeding 
davs till payment. If the amount together with penalty 
is not paid even at tho end of 2nd week after the totli 
(fifteenth) of the month, either (a) the deposit mad) by 
him may bo fozfeitod and tho lease resold or otherwise 

, ■ ^ i-iikuoscd of. (b) or the Executive Engineer may fine tho
at his discretion, not exceeding Rs! 100 (Rupees one

hundred only.)

1,000

590at Parvatipur-Central

500

509

500
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,, , j „iOriyJ- in word) and figures. When
f, ?ahle"s n,t pufc u > at any t,U bar or g.v,o or s tetion, 
tJfshUl be 1 jviable thore -ft during an -a time.

9 Srfmow than one payment of toll shall bo doman- 
* the toll bar of a toll gate and it j check gatee, li . 

anv of any other t ,11 gate, in wspoot of any carnage, • 
cart or anirnil in any one peroJ of 21 hours counted from

clo.irly nob intended to cover extra trips

2. Tli3 sale oftollgite is subject to all risks an 1 no 
compensation or remission or abatement of the rent shall 
be claimable on any account whatever.

?. The i s«e shall be entitled to levy toll cn cart or 
itn.il posing through every till gats as sporifbl 

below : —
ded as

Rs. a. r. 
0 4 0

sunrise t> sunrise.
Note —Tuis rule is

byi0° WhoiTpayment of any toll is made, a reo dpt in *e 
printed form shall b) granted by the person to whom the 
payment U made failing which ih> lessee shall be liable to 
penalty i i clause 16 below. Rcce.pts shall bo in tne 
prescribed form, as per sample attache J.

11. In case of non-payment of any such toll o.t 
the person duly authorised to collect the same mzy seize 
cart or animal in respect of which it. id chargeable or any 
part of its burden and detain the same in his custody.

12. If any toll together with the expenses occasioned by 
such seizi/e and detention remains unpaid for twelve 
hours, the person duly authorized as aforesaid shall forth
with send the cart or other property seized as aforesaid 
to the nearest public officer empowered to srii distrained 
property under thj Madras Rent and Revenue Sales Act, 
1839.

13. The lessee may, subject to the approval ot the Sub- 
div.'sbnal Officer, Public Wurks Department, appoint 
proper persons, to cilloet tolls at the gates and shall 
furnish to the Subdivisional Officer a list showing the 
the names and descriptions of pe-sens so appoint -d by him. J 
He should also similarly notify the changes in the list. In Sw 
all cases of resistance to the lawful authority of the toll 
gate lessee or his employees in the rea’isation of authorised 
toils, all police officers shall assist the lessee or his 
employees when required and for that purpos > shall have 
the sum) power as they have Li the exercise of ordinary 
police duties.

14. The lesseo and all persons employod by him for the 
management of toll gates shall duly comply with any 
departmental orders and with any by-laws that may bo 
framed by the Executive Enginoor, Korap .t Division and 
shall bo subject to the penalties prescribed for any viola
tion thereof.

15. Any sura due by the lesseo may be collected as 
arrear of rent or adjusted from the deposit mado by him 
at the commencement of the lease as the Executive 
Engineer, Koraput Division, may think fit. The lessee 
shall be bound to replace any sum adjusted from his 
deposit within 15 (fifteen) days of receipt of the notice 
from the Executive Engineer, Koraput Division.

16. Any wiliul broach of the hereinbefore-mentioned 
conditions committed by the lessee or any of his employees 
or any irregularity or improper behaviour on the part of 
the lessee or his employees, shall render the lessee liable 
for each such breach, irregularity or impropriety to a fine 
not exceeding Rs. 50 (rupees fifty) or to tho forfeiture of 
his deposit and .lease, the toll gate being resold or other
wise diposed of at his risk and loss. Tho decision of the 
Executive Enginjer, Koraput Division, shall in each 
case be final.

17. Tho lessee must abide by tho decision of the Chief 
Engineer, Orissa, in matters that are not snecificallv
tTm"?tLt!1easeaUCti0nSaleOr 16486 °0nditioilS duii"S ^

On ove v country cirt not fitted with 
pneumatic tyres.

On every pack animal (whether 
laden or unladen, such as horse, 
mule, ass, buffalo, bull, bullock, or 
cow.)

On every country cart with pneuma
tic tyres.

Not?—(a) Animals drawing any vehicle for which tall can be 
demanded are not to be charged with toll.

(6) Animals going to and from neighbouring villages anil 
crossing the road for grazing or agricultural purposes are exempted 
from such tolls.

0 1 0

0 1 0 demand

(c) Agriculturists carrying their produce home or to the 
estate granaries for payment of their kists or manure to their fields 
and villagers carrying timber or fuc-l for domestic uses are exempted 
from payment of such tolls.

4. No toll shall be levied for the passage of carriage, 
cart or animals (a) conveying Police Officers on duty or 
persons or property in their custody, (i) licensed by the 
Executive Engineer during the period for which they have 
been so licensed.

5. Tho lessee shall not sell or tcansf r cr sublet his toll 
gato or take in any other pxrtner without the previous 
sanction of the Executive Engineer. Koraput Division.

6. In the event of tho death of the lessee before the 
expiry of the lease, hi3 legal heirs or as ignicj should, 
within two days after the death of the lessee, file a written 
statement for tho continuation of tho lease for the period 
of currency failing which it shall be open to the Executive 
Engineer, Koraput Division, to resell the toll gate or other
wise dispose it of at the lessee’s risk and loss.

7. The lessee shall so arrange that passengers with their 
animals or conveyance are not unnecessarily delayed 
whether by day or night, but are allowed to pass through 
the toll gate without unreasonable delay on the tendering 
by them of the propor rate of toll in respect of animals or 
vehicles for which tolls are payable.

S. (i) The lessee shall make the following arrangements 
for the proper working of the toll gate. The lessee shall 
construct toll shod at his expense, at the places ordered by 
the concerned Subdivisional Officer, Public Works Depart
ment, at the site of the toll and check gates. He should 
also maintain the t 31 s\cd, barriers and notice board, etc., 
in propor order and keep the premises clean at his expense.

(it) That a toll bar is placed in such a position as to be 
clearly seen at a distance of one hundred yards from both 
sides of the toll and check gates or at any suitable distance 
as directed by the Subdivirij.ial Officer in writing.

(in) That from sunrise to sunset a red flag and from 
sunset to sunrise two red lights visible on either side of the 
road, are fixed at the centre of such a toll bar.

Note—In the case of vehicles exempted from tolls no toll or check 
gate should be closed even temporarily causing inconvenience to the 
mo\ ement of such vehicles.

(it?) The lessee shall put up in a conspicuous place at the 
toll bar or gate or station and at his cost a table of tolls 
ho is authorised to levy, legibly written or printed in

*such

Sample form of ticket to le issued
Public Works Department toll gate 
Ticket No......................... Public Works Department toll gate 

Ticket No............Book No Book NoTime 6 a.m. to 6 a.m.
Date......... Time 6 a.m. to 6 

Date.
A.M.

Particulars of tolls collected— Particulars of tolls collected—

1. Carts without pneumatic tyres 
j. Carts with pneumatic tyres 
3. Pack animals

Rs. a. P-]. Carts without pneumatic tyres
2. Carts with pneumatic tyres ..
3. Pack animals

Rs. a. P-• •
• •

Toll gate clerk • •
• i

Toll gate clerk 
Rs. a. p.

0 4 0 
0 1 0

Rates of toll
]. On every country cart not fitted with pnoumatic tyres
2. On every pack animal (whether laden or unladen

horse, mule, ass, buffalo, bull, bullock or cow).
3. On every country cart with pneumatic tyres

'•*-8 from payment of such tolls. eraziI1g or
(c) Agriculturists carrying their produce home or to the estate granaries for nnrma f c tu ■

villagers carrying timber of fuel for domestic uses are exempted from °C ; ,lr hist a „
Xote—The particulars under rates of toll noted above must be printed on the receipt to begranted t°tb

of the following description, such as

*
0 10

agricultural purposes will bo exempted 

or manure to their fields a ad

• •
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List of toll gales in charge of the Executive Engineer, Koraput Division, showing particulars of auction sale of toll gates 
Public Works Department Roads for the year 1945-46 from 1st October 1945 to 50th September 1946on

k Serial
No.

Name of toll gato and 
No. of check gates

Situation and mileage 
of roads

Date and hour 
of sale

Officer by whom the sale 
is conductedPlace of auction

1 2 8 4 5 6

Kotpad1 Borigum m a-B a s t a r 
Frontier Road—10 M.- 
3 F.

Kotpad Public Works 
Department Sub
shed.

17th September 
1945—3 p.m.

Public Works Depart
ment Subdivision al 
Officer, Nowranga- 
pur.

Mydal pu r-Main gate Pappadahandy-M y da 1- 
pur Road—11 M.-2 F.

Public Works Depart
ment Subdivisional 
Office, Nowranga- 
pur.

2 20th September 
1945—3 p.m.

Ditto

Check gates (i) At 6 M.-3 F. of 
Pap padahandy- 
Mydalpur Road ; and

(ii) At 10 M.-3 F. of 
Papp adahandy- 
My dal pur Road.

Itikivala s a-J e y p o r e 
Road—8 M.-7 F.

■

Public Works Depart
ment Subdivisional 
Officer, Koraput.

Ditto

Public Works Depart
ment Inspection 
Bungalow, Sunkhi.

Padwa Taluk Office 
Buildings.

18th September 
1945 —3 p.m.

Sunkhi..3

%

22nd September 
1945—3 p.m.

Vizagapatam-J eypo r o 
Road—79 M.-0. F.

At the junction of 
Vizagapatam-Jey pore 
and Sembl iguda- 
Handiput Roads.

Parvatipur-Lakshmip u r 
Road—10 M.-l F.

Chattuva-Main gate4

Check gates

Ditto15th September 
1945—3 p.m.

Public Works Depart
ment Inspection 
Bungalow at Ala
in and a.

Alamanda5

Public Works Depart
ment Subdivisional 
Officer, Rayaghada.

17th September 
1945—3 p.m.

At the junction of 
Parva t i p u r-Gunupur 
and Gunupur-Gudari 
Roads.

(i) At 1 M.-3 F. of 
Gunupur-B isse m- 
cuttack Road.

(ii) At Getlabhadra on 
Parvaiipur-Gunup u r 
Road.

23 M.-6 F. of Komatla- 
peta-ICalyansin g a p u r 
Road.

Vikrampur Revenue 
Rest-shed.

Vikramp u r-M a i n 
gate.

6

Check gates

Ditto19th September 
1945—3 p.m.

Public Works Depart
ment Inspection 
Bungalow at Lakka- 
guda.

Kalyansi ngapur. 
Main gate

7

(t) At 9 M.-3 F.-
150 Ft. of Komatla- 

' peta-Kalyansi ngap u r 
Road.

Check gates

(ii) At 20 M.-4 F. of 
Komatlapct a- 
Kalyan s i n g a p u r 
Road.

Par vatipu r-Central 
Provinces Read—18 M.- 
4 F.-470 Ft.

Ditto22nd September 
1945—3 p.m.

Rayaghada Public 
Works Department 
Subd i v i s i o n a 1 
Office.

Kusa8

Ditto15th September 
1945—3 p.m.

Ditto58 M.-5 F. of Koraput- 
| Rayaghada Road.Gumma9
i

r . , Officer bv Whom the auction salo will bo conducted being unable to bo present, the auction salo will bo
conducto^bVtt Kx^e Fn^eetKorbut Division, or any other Officer authorised by him for the purpose.

SAUDAGAR SINGII
Executive Engineer, Koraput Division 

[3—1—31-8-19457th August 1945Koraput :

■i



194 THE ORISSA GAZETTE, AUGUST 17, 1915 PART VI1r
c WANTED ADVERTISEMENT

Mirl ^nl ate8 *or admission to a two years course in Applications are invited from men of approved
at Midwifery Training School at Bcrham- in the Army and under 39 years of age for the post of 

L. * 1 ^I^lc^a^e9 should have read up to Matriculation Sergeant in the Orissa Police on a time-scale pay of 
s_an arcl ; preference will bo given to holders of the Rs. 150—5—190 per month plus the prevailing War and a 

a ncuiaUon certificate and those above 19 years of age. Dearness allowances. Free unfurnished quarters and free^ 
nfaSf°n perHC!ns in Orissa need apply. uniform are provided and for those of non-Asiatic domicile

•n JL selected candidates will bo given each a stipend of periodical return, passages to the United Kingdom.
• per mensem with free lodging. Further particulars and the prescribed application form
pp ications in the prescribed form (to be obtained may be had on application to the undersigned, 

rom he office of the undersigned) should reach the m n nr ppjr<T
undersigned by the 5th of September 19-15. CLLKIU

he applicants will have to appear for an interview at 
then-own cost in the office of the undersigned located at The 10Ih August 19-15 
the olci Kathjuri hostel buildings, Cuttack, on the 10bh 
September 1945 at 10 a.m.

A. N. CHOPRA, Lt.-Col., i.m.s.
Cuttack Director of Health and Inspector-General
1 he 9th August 1945 of Prisons, Orissa

service

Asst. to the Inspector- General of Police, Ori.ssa
[3—1—31-8-1945]

Cuttack

FEDERAL PUBLIC SERVICE COMMISSION 
Applications invited from British subjects of Indian 

domicile or descent or Indian States subjects for a tempo
rary post of Provincial Publicity and Recruiting Officer, 

NOTICE Technical Training Scliem , Bombay. Age: Below
Sealed tenders on the prescribed forms and superscribed inT/^' ™J-25-S0°-. Qualifications-. (a) Degree 

accordingly are invited by the undersigned for (l) Dietary “l f°roi?n Unlverslty ; (6> fractl?al esP“e
articles and fodder of the cattles and (2) Coa and fire “ nf l Y ^ °anv“s,n8; m a reputable busmess firm 
wood for this hospital for the third quarter of this finan- o &0vernraent and (c) Administrative and
C'ial ear 1945-46,- i e„ from the 1st October 1945 to the 31st TT c u TT ■ ,P'°feren?>e ™U. be
December 1945. Tender forms and schedule of-approxi- , r f ?^ T % Particulars
mate quantities for. contract and agreement forms in ^ from Secretary Federal Public
T-mmoof reni, i 4i c • , i service Commission, Simla,. Closing date for applications

“,rom ihe
Tenders will be received up to the 28th August 1945 ^a es s- em er o.

and opened in the 30th August 1945 in the presence of Simla: 10th August 1915 
tenderers at 1 p.m. No tender will be accepted without 
samples and ten per cent deposit of the total value of the 
tenders.

■A •

GOVERNMENT OF ORISSA
Class I—Dietary articles and fodder valued approxi

mately Rs. 85,000.
Class II—Steam Coal No. 2 and firewood in faggots and 

logs valued approximately Rs. 5,000.
S. A. HASIB

Home Department 
NOTICE

With referonce to rulo 57 of the Orissa Secretariat 
Instructions, tho annual examination of permanent and 

Superintendent, Ranchi Indian Mental temporary steno-typists and stenographers working in the 
Hospital, Kanlce (Ranchi)The 6th Atujusi 1945 Secretariat including Public Works Department, tho 

[2—1—24-S-1945] Supply and Transport Department, Civil Defence Depart
ment and other offices attached to Secretariat together 
with outside candidates, who will pass in typewriting test 

Applications invited from British subjects of Indian to be held on tho 6th September 1945 will bo held respec- 
domicile or descent or Indian States subjects for temporary tively on the 7th and tho Sth September 1945 at 9 a.m. 
posts of (a) Meteorological Assistant and (6) Tidal Scientific in the Issue Section of the Orissa Secretariat at Cuttack. 
Officer, Survey of India Department. Pay for (a) and An examination fee of Re. 1 for Government servants 

Rs. 250—25—600. Higher initial pay for specially other than typists, stono-typists and stenographers and 
qualified and experienced persons. Qualifications : For Rs. 3 for outsiders are to be deposited in the Government 
(a) M.Sc. with high honours in Physics with three or more treasury according to the rules and the original Treasury 
years, post-graduate woik with some scientist of standing recoipt should bo attached to the application. Further 
and practical workshop experience. For (b), (i) M.Sc. particulars, if icquired, can bo obtained from the Addi-
with high honours in Mathematics with three or more years tional Registrar, Orissa Secretariat, to whom all applica- 

’ post-graduate work with some scientist of standing and (ii) tions for admission to tho examination should bo made 
research ability of a hydro-dynamical or allied character . before the 25th August 1945.
jlgG ; 25_35 years. Particulars and application form form Tho typists of tiio Issue Sections of the Orissa Secretariat
Secretary, Federal Public Service Commission, Simla, and Issue Sec lions of Public Works Department, the Supply" 
Closing date for applications with a Treasury Receipt for and Transport Department, Civil Defence Department and 

7-8-0 (Rs* 1-14-0 for Scheduled Caste candidates) other offices attached to Secretariat arc eligible to appear
in ihe steno-typists’ test.

The candidates will bring their own poncils. Shorthand 
note books will be supplied to them in tho examination 
hail.

FEDERAL PUBLIC SERVICE COMMISSION

(b):

Rs.
15th September 1945. 
Simla : 10th Avgust 1945

GOVERNMENT OF ORISSA
J. W. ORR

Special Officer to Government
Cuttack
The 11th August 1945

Home Department 
NOTICE

A competitive examination in typewriting will bo held 
in the Issue Section of the Orissa Secretariat on tho 6th 
September 1945 at 9 A.M. to draw up a waiting list of 
typists for temporary and permanent appointments in the 
Secretariat as and when vacancies occur. Applications 
should roach tho Additional Registrar, Orissa Secretariat, 
Cuttack, on or before tho 25th August 1945.

Candidates must bo below 25 years of ago. Permanent 
Government servants will l.ot be eligiblo for appearing at 
the examination. A candidate must bo a Matneulate or 
hold a S S L. Certificate and his ordinary spood m 
typewriting should not bo loss than 40 words a minute. 
Only successful candidates who arc Oriyas or domiciled in 
Orissa are eligible for appointment.
Cuttack
The 11th August 1945

ADVERTISEMENT
Applications are invited for appointment as an 

Apprentice Divisional Accountant in Oiissa on Rs. 70 
per mensem. Only candidates holding a University degree 
with honours (preferably in Mathematics) need apply. The 
apprentice will be on Raining for two years and will bo 
icquired to pass a Departmental Examination before 
confirmation as Divisional Accountant in the time
scale of pay of Rs. 89—8—209—25/5—225.

Applications stating qualifications and ago (which should 
not exceed 25) and copies of testimonials saould roach tho > 
undersigned on or before the loth September 1945.

Comptroller, Orissa 
P. O. Hinoo, Ranchi, B. N. Ry.

[2—1—24-8-1945J

J. W. ORR Ranchi
Special Officer to Government The 2nd August 1945 
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